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POSSESSION NOTICE For Movable/lmmovable Properties
{Under Rule B{1) Security Interast (Enforcemant) Rule 2002}
The Authorized Officer of Punjab MNational Bank under the Securitization and Reconstruction of Financial Assets
& Enforcement of Secunty Interast Act , 2002 and in exercise of powers conferred under Section 13 { 12 ) read

Circla Office, -2, Raghunath Magar, M.G Raod, Agra

“FORM NO. INC-Z26™
[Pursuant ta rube 30 of the Companies
(Incorporation) Rules, 2014]
Advertisement to be published in the
newspaper for change of registered office
of the company from one state to another.

Regd, OF. : 10722, Gali No=3 East Azad Nagar, Shahdara, Mew Delhi-110051
Email 10 : welzuredrugs 22T Egmail.com,

WELCURE DRUGS AND PHARMACEUTICALS LTD.|

CIN NO. : L24232DL1936PLC227TT2

ehaite : www. welcuredrugs. com

Phona: 91-11-23552627, Fax Mo.: 91-11-23524610

EXTRACT OF UMAUDITED FIMANCIAL RESULTS FOR THE QUARTER ENDED 315t DECEMBER, 2023

FORNM NO-INC-26
[Pursuant to rule 30 the Companies (Incorporation) Rules, 2014]

Advertisement to be published in the newspaper for change of registered office of the
company from one state to another

financi“.ep‘.in o® ©

| | 4 . Part Lakh . .
with Rule - 3 of the Security interest ( Enforcement ) Rules , 2002, issued demand notice on the date mentioned| | BTERETEE CORTRaLRCNETRUERTEECONNLY - (73 m_'JhrE e i.;l.l: el Before the Regional Director,
against account and stated here under calling upon the borowers/guarantors! morigagers/Legal hair of In the matier of sub-section (4} of Sectian 13 7 .;31-1:-'-'2'02.1', (3’1;12‘-%53: mnr"hg E;gﬂd Northern Region
guarantor lo repay the amount mentioned in the notice being together with further interest at contractual rate on af Eﬂﬂ'gﬂg%lﬁ Fﬁé:l-l 2%3 -Erlr;'ﬂ 'ﬂg'-'ﬁﬂ (8] af i the previeus , _ g _
the aforesaid amount and incidental expenses, costs, charges etc. within (60) sixty days from the date of receipt S incamoration) Ruses, 2014 | | | lvwar (I11202027) In the matter of sub-section (4) of Section 13 of Companies Act, 2013 and clause (a) of
of said notice . The borrower guarantor/morigagor having failed to repay the amount notice is hereby given to the CAND ;HE{E;;:I"EI; E'E"“"Lm TS r““””g“;ﬁf “U“a“dgefi '”"“'jl'::i_"g sub-rule (5) of rule 30 of the Companies (Incorporation) Rules, 2014
I - - n 3 MEEICer Q Coamie = :
D08868810n of the properties described herein below i exercise to powers conterred on him her under secton] | T R.CLCBAL FWANCE PRVATE LUATED | 2. Wl PiobiLas) o he perd ool 1 02 o
i {"the Company| having its registarad offica a ax, Exceptional andlar Extracedinary 2, 5 .24 . ;
13( 4 ) of the said act read with the Rule 8 of the said Rules on the date mentioned hereunder, The borrower’s | é%‘i!r!_l E:'ranGng:iaa-Eat:u[Fé' EIS@“_F'HI::%WLM.- ems") In the matter of KHUSBOO DISTRIBUTORS PRIVATE LIMITED having its registered
guarantor's / Mortgagor's attention is invited to the provision of Sub - Section ( 8 ) of section - 13 of the . Batitioner| |2 i“-lelJ lTrrL‘-’rE-:LusEI] for I1fE ;F!E*'iﬂ'“ before e ; i %4 office at D-67, PANDAY NAGAR, PATPARGANJ, NEW DELAHI -110092, Petitioner
Act, in respect of time available, to redeem the secured assets. The bomowersiguarantors| |Noice is hersby given to the Ganeral Public that ot -l el 3.k e Notice is hereby given to the General Public that the company proposes to make
/mortgagor's/Legal hair of guarantor In particular and the public in general are hereby cautioned not to deal with| the Eampany proposes to make application o} Gy aro e oee) for the period application to the Central Government under section 13 of the Companies Act, 2013
the property . Any dealing with the pmpal:tr will be subject o th_ulchargﬂ of Punjab Mabonal Bank for the amount CUF,W..“BE[ Ac, 2013 sueking F.i.“.-."rr..;;..".;..-. al :::s:ﬂtrafst:h :‘r} rdiﬂ::pllint:::ﬂ 2,72 1555 -0.24 seeking confirmation of alteration of the Memorandum of Association of the Company
and interest thereon. Details of the morigaged Properties of which the possession had been laken is as follows A gl l o | Assocalion o) L 20ES mmmhmglﬂ e in terms of the special resolution passed at the Extra ordinary general meeting held on
Name of the Borrowars Guaranion Details of the Morigaged Property on Demard | Can ot Amil. Due as per passed al:Ftnlg- Extra Fardiﬁrd eneral If:a'lweelliﬂ; the period nmpr"q;i.qP Brafit 09.01.2024 to enable the company to change its Registered Office from "NCT OF
nald on February 13, 2024 fo anabla the L for t iod [after ta 277 1565 034 WA 0 0
Wortgagors & Branch which possession taken Naten Duief Prssasin Comany 1o change i Redisared Offce from 13 n?ﬂthi? ey p-;m A 1) DELHI" to "STATE OF UTTAR PRADESH".
Hn{rrnwar-'Managm.-Guaranim- All that part & parcel of propery| _ - Pr.:al-. 1.13.33.?%!:.ﬁ ,_[f*ig:lgf'&%‘l'”,:";ha’ﬁg“ﬁw'; elhi” and "Haryana irncn:!mt {after m_u _ = Any person whose interest is likely to be affected by the proposed change of the
Mis Sal Dal Mill Udhyog,|including Plant E-MHL""”'{'I_’T al-Rarpatti] . !rh?rf'::: E:cemg?wl{r Any persan whose intersst is likely to be affacted E Exﬂzﬁ’;;fﬁﬂ B L L L £ LEL S, registered office of the company may deliver either on the MCA-21 portal
I T chan i i affiz e I ¥} . g . . .
iyl o B A 205 gy TSP g g i 3 three thousand EFL'T: c?ug-:n?;s:: n_g?pg:"ﬁ.; Erﬁ?ﬁ the ﬂrgpi Reserve) as shown in the Audited (www.mca.gov.in) by filing investor complaint form or cause to be delivered or send
sachin Gupts, :G{aumnlm;l nmieh Emg' LSRG 1 Ean Nﬂ'sm . r:,m' : v Seven Hundred ten | |21 portal r':“"“'-ﬂtﬂ gav.n] by filing investor s S“"E'it of the previous year. by registered post of his/her objections supported by an affidavit stating the nature of
Gupta Sfo Kalicharan Gupta,|9292, P*}Q“ﬂ“'ﬂ 913 to 180, Sr :'?' <073, H N | Only) Plus Intt. & | |5y reaisierat post of Hiaer E’.‘Z.Eﬁiiﬁéﬁiﬁﬁﬁﬁﬂ 8 .-L.-E:'Elﬂﬁéﬁ"?fﬁ“ﬁtﬁiﬂfﬁﬁé‘“’ his/her interest and grounds of opposition to the Regional Director at the address B-2
Rakesh Kumar S/o Omprakash, E‘atud 2.02.20 6.5 3:”;3 ES O-Etah, X E othar Admissible by an ar'.'l::lsran -s.IEr1ing1hE threiufhr.:s.'hnaﬁr:nl_ereslr aparations) Wing, 2nd Floor Paryavaran Bhawan, CGO Complex New Delhi - 110003 within fourteen
Ale No. 36430087000038189, SIEE' Z"""”ﬂ h'n'lrﬂf' g hbq Gm"E' W | 5 | charges Thereon. | |3 S Kia Fawan ot the B.3 Wing, 2nd sl and Dilided {0.00) 0.0} days of the date of publication of this notice with a copy to the applicant company at
464300180000 008 6 ,|=tanding in iné name of Khushbu Lupia Flooe, P1. Deendayal Antvodava Blawan, GGo| |Notes : : _ its registered office at the address D-67, PANDAV NAGAR, PATPARGANJ, NEW
84 300CFOONN0S0E Wio Sachin Gupla, Boundanes: East Complex, Maw Dalhi-110003 wilhin fawtesn daysf |1 The above i an axtrect of the datailed foemat of Quarler Financial Results filed with tha Stock "
Branch-G.T Road.Elsh Property of Khan Sahab, Wesl af L"IEI= l:}?"LE' of ub=i-:a|‘.i|:~l5r| of khis lg:r‘-iFE waititha Exchange under Regulation 33 of the SEBIiListing and Clher Disclasura Requiraments) DELHI -110092, Petitioner.
. i o oy : capy 10 1 apphoant al IS negiEtensd aince at e Regulatons, 2015, The full larnal of the Quarker and Hall Yaar Financial Fasulls ane available i
Property of Anita Devi, North, Rasta 201 aodress meioned below: _ o The: webdlies of the Stock Exchange(s) and the Company websile Forand on behalf of the Appll(g:ldr}f
Wida, South: Property of Deagar. _Ragd. Office | 1538 ‘:"!'F Geela Colony, 2 The impact on net grofitloss, tatal comprehensive incomsa o any other ralevant finarcial items ,
Back T{g:ﬂgmfga?ﬂﬁgﬁqiaﬁ 1”5"5lﬂf- dua ta changes in accounting palicies shall be disdosed by means of faotnata, Dete: 16,02.2024 Man_JU Dev
Date: 12 (02 2024 " Far and on hehalf ofl {3 # Exceptional enddor Extreordinary itams adjusted in the Staiement of Profit and Loss in accordence ate: 16. - (Director)
i First Global Finance Private Lim_'_n!Hd with Ind-AS Rules!AS Rulas, whichever is applicable. Place: Delhi
di-
| — EDE"F“'W Wk Raghbh_ﬂl'-alr'lﬂ For WELCURE DRUGS AND PHARMACEUTICALS L;":liilr..
A F ENTERPRISES LIMITED Piace : New Delbi DIN © 00520487 © Name : Vishal Mehra
Regd, Off: 15/18, Basement B Portion, West Patel Nagar, Delhi-110008 B/501. A.s‘.erh P.ﬂﬂmadi ﬁﬁmﬁla:. Dsi-wu?lr‘aj Date : 14.02.2024 Designation : "igfﬁlﬂguﬂﬁ?ﬂ INTERMNATIONAL SECURITIES LIMITED
Off: Plot Na. 8, Sector-5, Main Mathura Road, Faridabad, Haryana-121006 ndner (1), Mumbiaron - CiN- L745%3DL1993PLL053034
miil Id. info.afenterprises@gmail.com; i bt itirictyinid el SN R FORM A Tel Now 011-011.42284301 E-Maf © isi@bolnet in, Website : waw inlermationalsecuritiesiid.com
EXTRACT OF CONSOLIDATED AND STANDALOME FINANCIAL RESULTS FOR QUARTER ENDED 315T DECEMBER, 2023 SFROM INC-267 Extract of Statament of Standalane Unaudited Financial Results for the
(Amound in Lakhs. Pumﬁﬂ:ﬁﬂfg};ﬂ 1? of tha Com : nies PUBLIC ANNOUNCEMENT Quarter and Nine menths ended Decamber 31, 2023 {5, In Lakhs)
Standalane olidated : 2 ; (Reguiation 14 of the insolvency and Bankripdcy Board of india Quarter Endled | Nine menths ended |Yesr Ende|
Gons Advertisement to ba published in the {Voluntary Liguidation Process) Regulations, 2017) T1.12.2023] 31.12.2022 | 31922023 |31.12 2022 | 31.03.2083
. Quarter | Mine Months | Quarter | Quarter | Nine Months | Quarter | | NEWERARET for SISORN D4 /Mip SRS DiTE PARTICULARS Unausbted Unausited |Unaudited |Unaudited | (Ausited)
H-'.l:. Particulars Endad Ended Ended Ended Ended Endad B;ﬂrewzn;;pn?:ﬁ:rgr;ﬂ::rﬂ‘:“:%e ﬂ?'t:lﬂl:'nlfﬁ::ﬂf FOR THE ATTENTION OF THE STAKEHOLDERS OF 1] Tokal income from operations 10747 | (B2OT) | 19564 | 113.44 ]
22023 | 322003 | M.03.2022 | 31122023 | 3122023 | 31.03.2022 Worther Rﬂﬁ,m B9 Wina, g.—,ﬁ Fiace. P, RITCHIE BROS AUCTIONEERS INDIA PRIVATE LIMITED 2 | Met Profit for the period (before tax, axcaptional :
audited) | {Unaudited) dited) | {Unaud Unaudited) dited Deendayal Antyodaya Bhawen, CGO andior extracrdinary items) B4.AT [(186.47) | 5R.37 | 25.31) | (1527
1| Total Income fram Operatians - 14[:3: 1 3709 [umzr:-a al . M:; - 357,13 {umm:w; FRHLC Lol e D Hatk Kl AL RELEVANT PARTICULARS 3| N Profi e the perid befors k
TR t B e e — —— ' 'sfeé'ﬁgn”;’ﬂi A !E’Sw‘_:ﬂ“iﬁ"fél'ﬁfﬂ.ﬁ”;fa 1. | e of Corporate: Person | FFFOHIE BROG MUCTIONEES INDU: PYIVATE LINITED {after exceptonal andior extreardinary lems) | 8417 |(156.47) | 5837 | (28.31) | (15270

s I'-I-al!:'rrl::t. .Ij::las.-.'-:lr the pariod (bedara e, Exceptional | -13.95 e R 1384 -16.04 -103.23 B.27 Rule 30(E) (a) of the Companies 2. | Diste of |pcovpartion of Corporaie fuily O, 2006 & | Met Profit for the period afer tax
andion Exlraordinary items) . {Incarparation) Rules, 2014 _|Peon L |-;afte.rmepr.ma| andlor exdracrdinary Hams) BaAT |(156.47) | 5RAT | (25.31) | (118.08)

3 |MWal Proft ( (Loss) far the pedod before tax (after | -13.495 -4 57 1384 -16.04 -53.23 8.27 s A’:DI i 3. | Authority under which comonsie Regietrar of Companies, Deini 5| Toeal Comprehensiva Incoma for the pencd
Excegtianal ardioe Extraordinary items) . VBROS AUTO PRIVATE LIMITED | | | P60 Sncomoted fegatersd | [Cemerising praftoss) fo the pericd (sher tax

4 [Met Prafil  {Loss) for the period afer tax  jafer | 12 98 30,06 1042 4507 3172 534 | [having its registered office at A-1/118, IIIRD 4. | Comorate Identity Mumber of LITAse] DL SO0EFTC1 50552 and ofher comprehensive income (ahter ax)] BaAT |(186.47) | SR.AT | 25.31) | (11808
Excepticnal andior Extraordinary items) | FLL::P . SAFDARJUNG ENCLAVE, NEW DELH! | Comarate Person . & | Pad up Equity Share Capital

% | Total Co e | for th ind [T e E 1248 | 06 1052 15.07 3172 5.4 11023 ; 5. | Aodness of the Regstered Office Jrd Floar, Anaind Plara, Piot Mo, 2, LS.C. Sainik Vihar, ] {Faca value El‘ Fa.10- (2=l 30000 | 0000 | 30000 E-I'.I':!.L’U 3;||].|:ll|
fota "'lF'“E'"E:"ﬂ-E ncome sl [Comprising | S Rk = bl < : _ . Applicant and Prircipal Office: OF Corporste Prarmpurs, Delh, india, 110034 T | Reserve (excluding Revaluston Resanes) as
Profit / {Loss) for the. period (afer tax) and Olher | Malice is: hereby qiven % Ihe General Publc thal | Person sharwn in the Audited Balnace Sheet of
Cargichensiva lncome |ofer . e Canite o agion Coecton unar| | 6  Uouition commencement dete | 1301 February 2024 | Previous Year | zset | mez | 281 | 2maz | 194

G |Pad Up Equiy Share Capilal (Face Velue of ¥ 10} 141138 1.411.36 141136 141136 141135 141136 | |gection 13 of the Companies Act, 2013 saeking of Corparate Person & | Eanings Per Share (Face valse of Rs. 100 each)
sach _ 1 i:nﬁrm?_lj-:-n rl:-lfl_alqua:rat*-:lrh af lI:a r.-'lerrﬁangum_ﬂi - | Marme, adoress, eral atdress, e T Adeh Shene. |-:h.-:|1 Arnualizad) refar note <) below)

7 | Raservs (eocuding Revaluation Reserve) as shown in | 1,962.21 186221 S5342| 180152 150182 56123 | [Ressttion pasesd of e Exifa Criuary Conesal tekephone: nuTiber and the Fesgistration number | BB IPAOCT, IPPOLZSG" | Basic LEO | {521 185 | f0a4) | 303
tha Auditad Ealanca Sheed of the previous yasr I b#:etltmg held an 25th -._",‘Ir:lal:nﬁr EI:]?;I iIIF'I- enjmle registration numiber of the of the Liquickrtor S B L | Difsad 280 {5.21) 1.5 {054) (3438

Pa ' i i | ihe Company o chanoe |k Regisbered ofice fram ligupctstor FR T LEA Fatash Coiorm, MNew Wedbe -

. I?-m-mﬁﬁ ':'|r Shﬁnf In{-,? 10i- each} {for contenuing and | !!159 Na F-:'-:ul Capital Territory of Delhi® fo Delb11o04E a) The above is an sxtract of the delpiled format of standalona resulls far Quarter and Nine months ended an
e i s i 2 2 tate of Haryana _ Telephone Miriber Ty T s Dacermibar 31, 2023 filed with the siock exchanges under ragulation 33 of the SERI [Listing Obigations and
1. Basc 058 .71 008 0,11 4] .24 0.0 -"ll‘l:n' [arsen WhasE Inkerasl is |Ikt!|:|' |.FI b altectad Email ragkharad with anarchiedarshoa oo Cescicsura Raguiramants) Regulations. 2015, Tha ful format of the Standsiors Quarierdy! Yearty fnancal

by ihe proposed change of the registerad office ? rasuls ara aailable an Company's Websies wwes inlamationakecurtisshd com and on the wetsile of the
2, Diuted .04 1. 06 .1 2= 0.03 ] [of the Company may deliver ar causs to be 12 Mearopalilan Stock Exchanges.
WOTES: 1) The abave is an exiract of the delailed famat of Quaterly Fnancil Results Sed with the Stock Exchanges under Reguiation 33 of the EE!I'-'E:T?B or EEﬂdIEg £E§i519'?ﬁnd F_-.E.I:st ‘-:-frihls.'ltmr rF-'“E" :‘: which deims Tﬂlq.ﬂﬂlﬂiﬂgmi.m b| The abowe resulls hawe been reyienwed by the Audit Commitiee and thereafiar approved by the Board of
SEBI|Listing and Other Disclosure Requiraments) Regulations, 2015. The full format of the Quaterty Financiel Results are available on the websites of tha ;',HJ|EU':','L"I1.5| Eﬁﬂ?ﬁgr in .Gf'L!“E? H,-?I ';I ?Li.i'r.n 5 '1;' . : | S il E;Ef_;'g:é:ﬁ;ﬁ rﬁinnl 2 Etl f;i;' ﬂ:é:é'iq:!:?jE%ﬂmi;ﬂffﬁiﬁ;;ﬁﬂ:?ﬁaﬁ;ﬁ
Stock Exchange and the listed eniity www.afenterprisesitd.in apposition 1o the Regional Direclor, Northern 8. | Last date for submisson of daims | 134 March, 2024 Accounting Stardans (IND-AS) 88 prescrissd under section 133 of he Campardes Act, 2013 read with Rulg
21 The above resull have been revewed by the audil commitize and aporaved by the Board of Direciars at its mesting held on 1402 2024 and subject 5o Region .3'? Wing, Znd Floor, PL Deendayall |00 is hereby given that the RITCHIE BROS ALCTIONEERS INDIA PRIVATE LIMITED has Buof the Companies {Inclan Accounting Standards) Rules, 2015 and relevant amendment rules thereafter.
ki biagety | " Artycdzya Bhawan, COO Complex, Lodhi Road | B 13th February, 2024 On behall of the Board of Directors
Fmited review by the stalutory auwditor as indicaled ebave Mew Delhi-11003 wilhin Fourleen days from the| | Sommenced voluntary bqusdation on 1 th February, iy
date of publication of this mrotos with @ copy of The stakeholiers of RITCHIE BROS AUCTIONEERS INDIA PRIVATE LIMITED are horaby : Rapav Kumar Gupla
For AF ENTERPRISES LIMITED | |4t o ifane Company &t its registerad office at called upan be submit & proot of thair daima. an of bafaee 13th March, 2024, 10 the liquidator Piace : Now Delhi Whels Tims Direclor
Sdi- Ir!l're ?dll::l-"EEE_ rr;erlnllme:l I1:E1I|:|1'g: SRR at tha addrass menticnad against iem T, Dated ; February 14, 2024 DIk Mo, : #039538
Santash Kumar Kushawaka egistered offica; -A-17114, - The financial creditors shall submit their proof of claims by electronic means only. All other
Date: 1446 February, 2024 Managing Director SAFDARJUNG ENCLAVE, NEW DELHI 110025 stakeholdens mey subnvit the proot of claims in person, by post or by eleciranic means.
Place: Faridalad DiIN-: (2054228 Foe VBROS M%‘:‘} ;Elli.'r.ﬁ.:fil-:"-ﬁﬁ,ﬂ?irg Submission af false or mislesding proofs of claims shall attract penalties. 50/
) _ Sl Date: 16" February, 2024 Adarsh Sharmea, FCA
APPLE METAL INDUSTRIES LIMITED Date - 16,02 2024 Vijay Khemehandani| | Place: New Delhi Liguidator of RITCHIE BROS AUCTIONEERS INDIA PRIVATE LIMITED
CIN-L74110DL1972PLC206966 Placa : New Dedhi N - DDy Rogiatrition Mo B5Y/ O AR PO1 68/ 20022010 045
Regd. Off.: 288 AGCR ENCLAVE, EAST DELHI, NEW DELHI-110092 H.Np ‘Hﬁ, s_e.;rnrl 14 -.’;.-1Jri.:ép.ﬂ.-.l.:ln1 i il
Telephone Number:+919818422928, Email id:office@applegroup.co.in e WELGA FOODS LIMITED
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER PUELIC NOTICE Corporate Identification Number (CIN)- L15419UP1983PLC005918
AND NINE MONTHS ENDED DECEMBER 31, 2023 BEFORE THE CENTRAL GOVERNMENT, P A
(Rs. in Lakh except EPS) REGISTRAR OF COMPANIES, Regd Office: Shiamnagar Budaun Uttar Pradesh
D R o S f Unaudited Financial Results for the Q d Nine Months ended 31st December, 2023
Standalone Advertisement for change of Registered Office| tatement of Unaudited Financial Results for the Quarter and Nine Months ended 31st December, (Rs. In Lakhs)
of the LLP from one State to another )
S. Particulars Quarter ended Nine-months ended | Year Ended In the matter of sub-section (3) of Section 13 . i
No 3112.2023 7300920231 31 12.20221 311220237 31.12.2022131.03.2023 of Limited Liability Partnership Act, 2008 Sl. Particulars Quarter Ended Nine Months Ended Year ended
i T e T T T s read with Rule 17(4) of the Limited Liabilit
—Ummj—omuq.teq UnauditedUnaudited Unaudited—Audited W Pa“rmers(hig, Rulss, 2000 Y No 31.12.2023 30.09.2023 | 31.12.2022 | 31.12.2023 31.12.2022 31.03.2023
1. [ Totalincome from operations 945.20 | 3,019.63 013| 396483 1,204.89| 1,265.20 oD o (Unaudited) | (Unaudited)| (Unaudited) | (Unaudited) | (Unaudited) (Audited)
2. | NetProfit/ (Loss) for the period (before Tax, TECHNO PLANNERS LLP | | Total Income from operations 534.78 569.47 592.04 1,750.11 2,202.16 2,967.78
: : . LLPIN: AAL-1898 . —
Exceptional and/or Extraordinary items#) 63.46 84.36 |  (17.66) 153.60 113.18 26.94 havir‘,g its Registered Ofﬁ)ce at Il | Net Profit/(Loss) before exceptional items, tax and/or 8471 -72.45 9.78 -253.95 85.30 27.48
3. | Net Profit/ (Loss) for the period before tax G-5, GAGAN DEEP RAJENDRA PLACE, Extraordinary items
. , . NEW DELHI-110008
4 Sfte;Eﬁcl:te/ptlLo na a: dIO': Extra_o;dmfary ftems#) 63.46 84.36 (17.66) 195:60 113.18 26941 | R Petitioner Il | Net Profit/ (Loss) before tax after exceptional items, -136.91 -72.45 9.78 -306.15 85.30 71.32
- | NetProfi (_ oss) for the perio a terltax Notice is hereby given to the general publi and/or Extraordinary items
(after Exceptional and/or Extraordinary items#) 63.46 84.36 (17.66) 153.60 84.88 28.57 that TECHNO PLANNERS LLP proposes _ . .
5. | Total comprehensive income for the to make a pefiton to Registrar of V'] Net Profit /(Loss) after tax, exceptional items, -136.91 -72.45 9.78 -306.15 85.30 71.32
period /year [Comprising profit/(loss) for the Companies, Delhi & Haryana under section and/or Extraordinary items
period/ year (after tax) and other ;ggg ‘gggﬁnl-ém'tz‘lrlﬁﬁggg P;””Cirzzépe/\ﬁts V | Total Comprehensive Income for the period (Comprising -136.91 -72.45 9.78 -306.15 85.30 63.64
comprehensive income (after tax]] 6346 | 8436 | (17.66)|  153.60 84.88 28.57 | | Registered office from the “National Capita Profi/{Loss) and other comprehensive Income for the period) | |
6. | Paid up Equity share capital 600.61 600.61 600.61 600.61 600.61 600.61 Territory of Delhi” to the State of “Madhya VI | Paid-up equity share capital (Face value of Rs. 10/- each) 32.66 32.66 32.66 32.66 32.66 32.66
i i Pradesh". - -
7. Resgrves (excluding revaluation reserve) 197711 1 1,977.11 1,151.24 1,977.11 1,070.77 1,977.11 _ o VIl Reserves (excluding Revaluation Reserve) as per balance - - - - 2315
(*not annualised) affected by the proposed change of the sheet of previous accounting year
registered office of the LLP may deliver either| i i
(1) Basic 1,06 1.40 (0.29) 2.56 141 0.48 . y oo VIll - Eamings per equity share (EPS) (-
- on MCA-21 Portal on (www.mca.gov.in) by Face value of Rs. 10/- each) (not annualised)
(2) Diluted 1.06 1.40 (0.29) 2.56 1.41 0.48 filling investor complaint form or cause to be :
Nofes: delivered or send by registered post of his - Basic (Rs.) -4.19 -2.22 0.30 -9.38 2.61 1.95
, ) ) , , her objections supported by an affidavit .
The above is an extract of the detailed format of Standalone Financial Resutts for the quarter and nine months ended on 31stf | giating Jthe his/her pirF:terest ar31/d grounds of - Diluted (Rs.) -4.19 -2.22 0.30 -9.38 2.61 1.95
December 2023 filed with the Stock Exchanges under Regulation 30 and Regulation 33 of the SEBI (Listing Obligations and Disclosure oppositions to the Registrar of Companies Notes:-
Requirements) Regulations, 2015. The fullformat of the Standalone Financial Results for the quarter and nine months ended on 31st Delhi & Haryana at 4th Floor, IFCI Tower, 61 )
December 2023 are available on the Company's website www.applemetal.co.in and Stock Exchange website (www.cse-india.com) Nehru Place, New Delhi-110019 within Twenty 1 The above results have been reviewed and approved by the Board of Directors at their meeting held on 14th February 2024 and have undergone a 'Limited Review' by the
The above unaudited Financial Results for the quarter ended 31st December, 2023 have been reviewed by the Audit Committee and One days (21) from the date of publication of Statutory Auditor's of the Company. The financial results have been prepared in accordance with Indian Accounting Standards (IND-AS) as prescribed under section 133
approved by the Board of Directors at its meeting held on February 14, 202 . this notice with a copy fo the pefitioner LLP at of the Companies Act, 2013 read with Rule 3 of the Companies (Indian Accounting Standards) Rules, 2015 and relevant amendment rules thereafter. The Statutory Auditors
y g e s tRegljtgrled Office at the address report does not have any qualification/modification.
Apple Metal Industries Limited gwen gRgANeDOEVEi; RAJENDRA PLACE . . . . .
Sd/- NEW DELH- 110008 : 2 The operations of the Company relate to single segment i.e. Processing & preservation of frozen vegetables.
ASHOK KUMAR For & On Behalf o 3 Deferred income tax assets has not been recognised till 31.12.2023 as the realisation of the related tax benefit through the future taxable profits was not probable.
) . TECHNO PLANNERS LL , . . .
Place: Delhi (MANAGING DIRECTOR)) sd/ 4 The figures for the corresponding previous periods have been regrouped wherever necessary to make them comparable.
Date: 15th February, 2024 DIN:08376820 VIKASH JAI , . . L
Date : 15.02.2024 (Designated Partner 5  Processed & preserved vegetables being a seasonal industry, the performance of the Company varies from quarter to quarter and financial results for the quarter as such
Place : New Delhi DPIN : 0854142 are not representative of the annual performance of the Company.
e _ INTEGRATED CAPITAL SERVICES LIMITED P performan Pany | | | |
BTG Global Advisory CIN: L74899DL1993PLC051981 i __ __ 6  The GST department has conducted inspection on 26.08.2023 under section 67 of Goods and Service Tax Act,2017 and alleged that, certain products dealt with by the
Regd. Office: 606 New Delhi House, 27 Barakhamba Road, New Delhi 110 001 ] v' n/a F’_C_) R_—rfA'_\':r _ company, are subject to GST @18% instead of 5%/12% paid by the company during the period 1st July 2017 to 26th August, 2023. The GST liability estimated at Rs.
STATEMENT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR acsoptance of advortising 52.19 lakhs including penalty of Rs. 3.15 lakhs has been paid and disclosed under exceptional item in the profit & loss account during the quarter ended 31st December
THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2023 its p{g;;?;;iinz?e% Indlian 2023. The final liability, interest and levies thereon , if any, could not be ascertained at present pending assessment. However, the company has disputed the same
(Rs. Lakhs except EPS) s held responsiblo for such before the appropriate authority and therefore no provision for interest and penalties ,if any, has been considered.
Unaudited Audited e et it cormioa. On behalf of the Board of Directors
Year to date Corresponding 3 . prperiphagriieipu s L Ry -
Particulars 3 ;r:&r;tgs figure of current | months ended in the E::‘g:;l:d S P e atons. W thorafore Sd
period ended previous period | Y e g D TannsLs GYAN PRAKASH
31122023  31.12.2023 31.12.2022 31.03.2023 or enterng. ioie o any CHAIRMAN & MANAGING DIRECTOR

1 [Total income from operations 16,61, 34.49 21.22 169.37 g?d?i'gz\,g%% é*:c?ﬁ‘ée;‘,z%rﬁ Place: Gurgaon DIN NO. 00184539

2 | Net profit for the period (before tax) 1.81] (16.88) (0.57) 90.18 mMmanner whatsoever. i Dated: February 14, 2024

3 | Net profit for the period (after tax) (12.21) (3.75) (0.35) 74.30

4 | Total comprehensive income [comprising profit/loss for the period after (12.21) 46.87 (0.35) 74.30 . 2 i
tax and other comprehensive income (after tax)] l nHAMFURE sI'PEc IAII;I T'f sl! GARS LIMITED — o D I.‘ LJ r

5 | Paid up equity share capital (Face value of Re. 1/- each) 355.84| 355.84 355.84 355.84 ) CIN-L24112U 19?2FLEE “?B_ Y DHAMPUR "-, Foonsd.. ; I N @ wwwidhampurgreen Com

6 | Earnings per share (face value of Re. 1/- each) (not annualised) | Vilage Pa”;:"ah’ Tﬂgsllﬂhg?f“h Ktk IHIEEH Discover inda's Best ) |_"' N
- Basic and Diluted earnings per share (in Rs.) (0.03) 0.13 0.21 ijnor (U.P. &

Notes: EXTRACT FINANCIAL RESULTS FOR QUARTER & NINE MONTH ENDED 31°' DECEMBER, 2023

1 The Audited consolidated financial results were reviewed by the Audit Committee at its meeting held on February 14, 2024, and approved by the Bs. In lakhs
Board of Directors at its meeting held on February 14, 2024.

2 The Statutory Auditors of the Company have carried out review of the aforesaid standalone and consolidated financial results for the quarter ended Standalone Consolidated Standalone ] Consolidated
on December 31, 2023 in accordance with Regulation 33 of the SEBI (Listing Obligation and Disclosures Requirements) Regulations, 2015, and the 5. ks Quarter andad Mine Month Ended Quarter ended Hine Month Ended Year ended
Company hereby declares and confirm that Auditor’s Report on the unaudited standalone financial results of the Company is with unmodified opinion. Mo. Parrticukars Un-Auditsd | Un-Audited | Un-Audited | Un-Audited | Un-Audited | Un-Audited | Un-Audited | Un-Audited | Un-Audited | Un-Audited |  Audilad Audited

3 Inline with the provisions of Ind AS-108 ‘Operating Segments’ as notified under the Companies (Ind AS) Rules, 2015, and as provided in section 133
of the Companies Act, 2013, the operations of the Company fall under the head “providing consultancy and advisory services”, which is considered $.12.2023 | 30.09.2023 | 31122022 | 31.12.2023 | 31.12.2022 | 31.12.2023 | 30.09.2023 | 31.12.2022 | 31120023 | 31.12.2022 | 31.03.2023 | 31.03.2023
to be the only reportable segment by the management. Pursuant to change in Object Clause of the Company, the activities of the Company are 1 | Total Income from Operations 594 75 4378 4 )82 1561.64 93355 B33.97 To0.52 | g41.00 207209 1606.34 132478 215706
services in the nature of advisory in matters related to Insolvency and Bankruptcy. 2 | MetProfit! (Loss) for the peried (before Tax, Exceptional 71.38 153,68 5222 225.11 15,79 73.43 154.96 | 56,12 231.89 4569 B.02 27042

4 The Company’s wholly owned subsidiary company, ICSL Consulting Private Limited, is investing about Rs. 20 Lacs in SLO Technologies Private Adiog Ex'réurd|{| arv it ) ( i o g |
Limited, equal to about 0.10% of its diluted equity capital. SLO provides services for business evaluation and associated risks. : S = = = — - — = - - -

5 The Company’s application to obtain “In Principle” approval at first instance IPE will be submitted to IBBI after appointment of Managerial Personnel. 3 Mot Profit | {Less) for the penod before lax (afer 71.38 533.68 5222 226,11 15.79 71343 15456 | 5B.12 23189 4264 B.02 21042
The Company will give effect to conditions, if any, as may be provided by IBBI, which shall enable the Company to obtain final registration as an IPE. Exceptional andior Exiracrdinary items &)

6 The Company h?S a policy to carry out assessem_enF F)f Fair Value Qf its assets (property, plant and equment;.and investments) at the earlier (?f 24 4 |Met Profit / {Loss) for the period after tax (after 52 BT 113.72 917 167,32 297 4 39 115,24 43,43 17220 27 43 TEB1 206,14
months (now falling due on June 30, 2925) ora Slgmﬂcqnt Qhange in Busmess circumstances qfter the last review, and the assets have accordingly EEEEJ:HIDHEI andior Er:ua-:rﬂinarulems )
been assessed. The Company values its Non-Current Liabilities on Fair Value as at each reportingdate. | |=—— P e e T e T S ™ e e TR v & e L T T T (E—— —rrry = =TTy

7 The Company had opted for the publication of consolidated financial results during this financial year. The standalone and consolidated financial 3 |Total Comprehensive Income for the  pencd aiB2 a7z /A7 167.32 227 .39 1524 4343 17229 27.43 10.32 206.14
results of the Company for the period ended December 31, 2023, are available at the Company’s website, www.raas.co.in and BSE Limited website, [Comprising Prafit  (Loss) for the period (after tax) and
www.bseindia.com. - . . . S Other Comprehensive Income (after tax]]

8 The Chief Fmgnmal Officer has cerpﬂed that the ﬁnanma! results for the period ended Degember 31, 2023, do n.ot cgntam'any false or misleading 6 | Equity Share Capital 70312 79317 74312 70317 79312 79312 79312 | 793,12 793 12 703.17 70312 703 12
statement or figures and do not omit any material fact which may make the statements or figures contained therein misleading. = - - 2 ' -

9  The financials of the Company on standalone basis for the quarter ended on December 31, 2023 are as under: (Rs. in Lakhs) 7 | Reserves (gxcluding Revaluation Reserve) as shown in

Sl. e Nine months ended Quarter ended the Audiled Balance Shael of tha pravious yaar
No. articutars December 2023 December 2023 8 |Eamings Per Share {Equity Share of Rs. 10/- each)
(i) | Total Income from operation 4.17 0.82 (for cantinuing and dscontinued opsrations) - 2 3
(iv) | Other comprehensive income/(loss) 85.75 (0.00) Notes:-
(v) | Total comprehensive income/(loss) [comprising profit/loss for the period 81.58 (17.59) (1) The above results were reviewed by the Audit Commitiee and approved by the Board of Directors in their meeting held on 14.02 2024
after tax and other comprehensive income (after tax)] (iii+iv) (#]  The Statutory Auditor of the company have issued a Limited Review report on the un-Audited standalone and consolidated financial resul for the Quarter & MNine Month enged 318t December, 2023

10 The figures for the previous quarter ended have been regrouped / rearranged, wherever necessary, to confirm to the current period’s classification (3] The aboweisan exiract of the details fomat of the Audied standalons & Consalidated Bnanciz result filled with Sock Exchange under Requlation 33 of the SEBI [ Listing Obligation and Disclosure Requirements) Regulafions 2015 the

and presentation. full foeral of the Awdited slandalona & Consolidated financial rezull ane avillabla on the webste of the slock Exchange al www.bseindia.com and on the company’s wesila www.dhampurgrean.com.
By Order of the Board For Dhampure Speciality Sugars Ltd,
Integrated Capital Services Limited Foe M sdi-
Sajeve Bhushan Deora
Dated: February 14, 2024 Chairman & Director Place: New Delhi Aneesh Jain
Place: New Delhi. DIN: 00003305 Date: 15.02.2024 Company Secretary

New Delhi
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